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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BEHCI"I

THE NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2016

NAME OF THE COMPANY: Sh. Prakash Chand V{s. Proten Impex Pvi. Etd. & Drs '

SECTION OF THE COMPANIES ACT: 397/398
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ORDER.

Arguments part heard.

2. The parties are requested to file their written synopsis. Citations relevant to thearr

pleading, if any, may be filed alongwith.

3. To come up on 15.11.2016.
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